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OA No . 14 43/00 

1 . 9 . 200B 

Hon'ble Mr. Ashok s. Karamadi, J.M. 

There is no representation on behalf of the 
applicant in the revised call . shri R. K. 
Srivastava , cou nsel for the respondents is 

present . 
counter affidavit is on record . 

any justification £or 
Accordingly, the OA is I do not find 

adjourning the case . 
dismissed in default and 

RKM/ 

for non prosecution . 
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